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Nomination of Employees to Central
(Surplus Staff) Cell

404¢. SHRI HUKAM CHAND KACH-
WAI: Will the PRIME MINISTER be
pleased to state:

(a) whether the Central (Surplus
Staff) Cell of the Department of Per-
sonnel nominated certain surplus
employees who joined the Cell on 31st
May, 1972 (AN.) to offices where
there were actually no vacancies; if so
the number of such employees cate-
gory-wise;

(b) whether such working of the
Central (Surplus Staff) Cell has ad-
versely affected the services career of
senior employees as these employees
would have been nominated to the
offices where their juniors have been
nominated; and

(¢) If so, the remedial action being
taken by the cell?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):
(a) The surplus employees in ques-
tion were all nominated against
vacancies reported to the Cell. Subse-
quently, however, one vacancy of
Stenographer was withdrawn, another
vacancy of stenographer was reported
to be reserved for a Scheduled Caste
cand; ‘ute and four vacancies of UDC
were fourd to be available outside
Delhij

(b) When two or more surplus per-
sons on an office are selected on dif-
ferent dates for absorption in a grade
in another office, their inter se senio-
rity ag it existed in the office in which
they worked before being rendered
surplus is maintained in the grade in
which they are absorbed in the new
organisation, in terms of Ministry of
Home Affairs O.M. No. §|22|68-Estt (D)
dated 6ty, February, 1969, copy placed
on the Table of the House. [Placed
in Library. See No. LT-3677/72.]

(c) Does not arise,
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Re-deployment of Surplus Staff

406. SHRI HUKAM CHAND
KACHWAI: Will the PRIME MINIS-
TER be pleased to state:

(a) whether the scheme for re-
deployment of surplus staff from
various offices of the Government of
India provides for ‘HON'BLE CONDI~
TIONS' and ‘SATISFACTORY PLA-
CEMENT’;

(b) whether the scheme also pro-
vides for the training the surplus em-
ployees in new skills, thus improving
their chances for ‘SATISFACTORY
PLACEMENT';

(c) if so, were the surplus em-
ployees who joined the Central (Sur-
plus Staff) Cell on 31st May, 1972
(A.N.) and thereafter provided with
‘HON’BLE CONDITIONS’ and ‘SATIS-
FACTORY PLACEMENT; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MNISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):
(a) to (¢). Yes, Sir.

(d) Does not arise.
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Draft Fifth Plan for Delhi

407. SHRI D. K. PANDA: Will the
Mijnister of PLANNING be pleascd to
state:

'
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(b) if so, the broad features of the
proposed plan; and

(¢) the Central Government’'s deci-
sion thereon?

THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING (SHRI  fey v @ & ;

MOHAN DHARIA): (a) No, Sir. .
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to the Fifth Five Year Plan”, has esti-
mated the requirement for the Fifth

an in the range of Rs. 450 Rs. 500
crores, details of which have not been
furnished.

(b) and (c).





